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Share·" ieepd . to Saba .I.ita 

321. SHRI MADHU LlMAYE: Will 
tbe Minister of INDUSTRIAL DEVELOP-
MEl"T, INTERNAL TMI)B AND C9M-
PANY AFFAIRS be pleased to state: 

(a) wbetber Government have received 
any complaint about tbe excessive amount 
of the sbare price paid to Sahu Jains by the 
AtbilratDr; 

(b) wbetber other Ibare holders are also 
demanding· DOW' similar price fer tbe shares 
to be sold bytbem to Government; 

(c) wbetber Government have considered 
the quantum of cballenlling the Arbitrators's 
Award 81 based /vitiated etc; and 

(d) if so, the conclusion reacbed 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED): (a) Yes Sir. A letter dated 
22-9 69 was received from Sbri Madbu 
Limaye, M. P. and a ,eply bas already been 
sent to him. 

(b)Some representations have been 
received from certatn olher share holders 
of Jes!lOP and Co Ltd. regarding the pur-
chase of Iheir -hares also al the same price 
as bas been paid to Sahu J. in Ltd. and 
their as!IOCiates The parties bave been 
informed that Government do not· intend 
to purcbase additional shares in tbis Com-
pmy. 

(c) and (d). Government bas already 
accepted Ibe award. 

Employees I.,ol_ed In Seplember 

19, 1968 Sirike 

322. SHRI MADHU LIMAYB 

SHR) S. M. BANBRJBB: 

Will the Minister of RAILWAYS be 
pleased to slate : 

(a) tbe number of Railway employes 

W,itrrn' ",..,_9 
facing -charges in dllJ'rent coursca in conuce 
lien Witb thei'ltb'September s!rilee of 1968; 
zODe-wi,e; 

(b) tbe number of those who bave not 
yel been reinstated 0.. suspension orden 
against wbom ba ve not been revoked ; 

(c) Ibe number of ctI\P!oyees zoeo..wise 
in wbose ca se tber!: bas been break in 
continuity of service/witb bolding of promo-
tion increments or any otber disciplinary 
action in connection witb tbis one-day 
strike; 

(d) the 'name of the Unions wbose 
recoanilion has not let been restored 

(e) whether Government propose to 
cancel these disciplinary proceedings; 
restore tbe .10 UI ~o anle and witbdraw 
Ibe cases ; and 

(f) if not. Ihe reasons for continuinl 
Ihe vindictive policy ? 

THE t4JNlST.ER OF RAILWAYS 
(SHIUN .... Nt>A): (a) A Statement siviDJ 
the informalion is .attached as lancxure·/' 

(b) All employee. who stoad suspended 
or discbarged bave been pul back to duty 
witbout prejudice to disciplinary action that 
may be ultimately laken. 

(c) (i) A Statemenl reaardinl tbe 
number of emplo)'ees in wbole case a 
break in service has been caused i8 attached 
as aanexure·n. 

(ii) Tbe number of employees 
against wbom other diICiplinary action bas 
been taken is being collected. 

(d) Nil. 

(0) and (f). Penallies wbere awarded, 
are in accordance wilh tbe decisions taun 
by Govcrpment from thne 10 time and no 
vindictive policy. has been followed. It is 
not proposed ,to interfere witb Ibe cases 
which are in prosress in Ihe variou8 oour~  



ANNBXU-RE-I 

N_ber or employees racinll prOlel:Ulion 
011 ~t c:luttlft-ftt ·varlOlltleolll'ts 

of Law 

Railway 

Eastern 
Northern 
Norlh Eastern 
North Ea ,t Frontier 
Southern 
South Central 
South Eastern 
Western 

Numln, of emp/oyee8 
fad"" .lutJ'fft In diff-

er~nl Cau,ts 

84 
1444 

92 
S 

37 
HI 

160 
5 

1844 

ANNEXURE-II 

Number of employees in whose ease a 
break in senice has hen impOSfd 

Rall .. ay Number of emp/oyu!S 

Sastern 
Northern 
North Eastern 

ill whIMe ca!e break in 
ser'llice has IHI6n imposed 

4221 
19428 
7855 

North Eastern Frontier 4462 
BolltJleto '5629 
South Celitrel 204 
South Eastern IlI7 
Western 8 
C;1,.W. 3096 
I.C.F. 169 

46,359 

CoDdldou of Trela·OR the ma" sod 
Loop LiKs (Eastern RalI118Y) 

323. SHRI MADHU L1MAYE: Will 
the Minister of RAILWAYS he pleased to 
to Slate : 

(a) whether Government's attention has 
been drawan to the miserable condition of 
the traias on the Main Unes Salribganj 
Loop, line of the Eastcrn Railway; 

(b) whether any effolt will be mad" to 
restore fans and lights, provide water in 
the tanks, repair the seats in various 
c1asSCI, prevent licketJess travellinll by 
pulling {If chains alld, above all, Ja'le runn-
ing of trains' on thi' sector ; and 

(c) if so, the details of the measures 
proposed? 

THE MINISTER OF RAILWA¥S 
(SHRI NANDA) : (a) No. 

(b) and (c) ContinuolII efl'ortl are 
made to ensure proper maintenance or 
amenity and sarety fittings in coaches of 
trains runnina' oli main line andSllllibganj 
loop ·line.Cbecks agliast-tic:ketJess travell-
iOll are frequently made witb the help (r 
additional lickel cbecking starr, plain 
c10lhed policemen and maghlrat ••. 

To prevent misuse of ilirm chain aJ1pOr-
atus a pUblicity compailn has been launched 
on the Railway. Leaflets are distributed to 
travelliog public and lectures are g,,'cn in 
educational institutions to the students 
about tbe evil of alarm cbain pullina. 

Continuous efforts are being made to 
ensure punctual runoinl of passenger train, 
and an additional facility in tbe' doublin& of 
section between Saintbia aDd Barharwa is 
beiIi8S·provided. The punc1uality on the 
Sablbganj loop is seriously affected by tbe 
hilh Incidence of unautborised alarm chain 
pulliDl!' aDd by prolonged failures of control 
circuits due to cable tbefts. 

RiIe·ln ,rlee or 8tH. 

3!4SHRI MADHU LIMAY£ 
SHRI PREM CHAND veRMA 
SHRI VIKRAM CHAND 

MAHAJAN: 




